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1539.

Will the Minister of Home Affajrs
be pleased to state:

(a) whether Government of India
are considering a scheme of compul-
sory national service for all fresh
graduate engineers and doctors;

(b) if so, the main features of this
scheme; and

(c) whether suitable legislation wiil
be enacted to give effect to the
scheme?

The Deputy Minister in the Minis-
try of Home Affairs (Shri L. N.
Mishra): (a) to (c). The Government
are considering the desirability of
enacting suitable legislation to pro-
vide for compulsory national service
for graduate engineers and doctors. Ii
will be premature to furnish any de-
tails of the scheme which has not as-
sumed a concrete form as yet.

Extension to 1.C.S. Officers

1540. Shri S. M. Banerjee: Will the
Minister of Home Affairs be pleased
to state:

(a) whether during 1964 some of the
L.C.S. Officers have been given exten-
sion beyond the age of 60;

(b) if so, the names of such officers;
and

(c) the reasons for keeping them
beyond 80 years?

The Minister of State in the Minis-
try of Home Affairs (Shri Hathf): (a)
No, Sir.

(b) and (c). Do not arise.
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4504
Car Thefts in Delhi
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Will the Minister of Home Affairs
be pleased to state:

(a) whether it is a fact that there
is a gang of teenagers in Delhi who
steal cars for a joy ride and abandon
them later; :

(b) whether it is also a fact that
recently four boys were seen hurried-
ly abandoning a car when the vehicle
was involved in an accident in a
South Delhi locality; and

(¢) whether it is also a fact that
some of these boys belong to influen-
tial families and hence the Police
officials hesitate to carry on investiga-
tions properly?

The Deputy Minister in the Minis-
try of Home Affairs (Shri L. N.
Mishra): (a) The Delhi Police is not
aware of the existence of any such
gang.

(b), Yes, Sir.

(c) The police are investigating in-
to the case referred to in (b) above.
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